pl TEM NO. 9A COURT NO. 9

SUPREME COURT OF I
RECORD OF PROCEEDI NGS

. A NO 13-18/11 IN SLP(C)NO 10818-23/2008
HARYANA URBAN DEV. AUTHORI TY
VERSUS
DELH ASSAM ROADWAYS CORP. LTD. & ORS.
Dat e: 08/04/ 2011 This matter was nentioned today.
CORAM :
HON BLE MR JUSTI CE B. SUDERSHAN REDDY
HON BLE MR JUSTI CE SURI NDER SI NGH NI JJAR

For Petitioner(s)
Gopal Subramaniam S. G

SS=

Kamal Mohan Gupta, Adv.

For Respondent (s)

U U Lalit, Sr. Adv.
Manuben, Adv.

Prasenjit Keswani, Adv.
Prashant Kumar, Adv.

Tul i ka Mukherjee, Adv.

Harish N. Salve, Sr. Adv.
Pal | avi Langar, Adv.
Rahul Pratap, Adv.

SFS 5§55 SSSS

Manjit Singh, A Adv.G for

SECTION |1 VB

NDI A

Petitioner(s)

Respondent ( s)

Ajay Kumar M sra, Sr. Adv.
Anur adha Dubey M shra, Adv.

S Anur adha & Associ ates , Adv

UPON hearing counsel the Court nade the foll ow ng

ORDER

Li st on the notified date.

(NI DHI  CHUGH) ( RENUKA SADANA)
Sr. P. A Court Master



